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~  If<'I'i WIT ~ iT) m ;rTlf Q'imf ~~ 

fii'fT ~ fit; 'flIT f'FIIT <m:t I 

Shrl Barl Vishnu ltamatil: May 1 
labmit 

Shrl H. N. MukerJee: May I beg of 
you to make a differentiation here? 
The Bill relates to a particular mat-
ter. We have to eo into its rights and 
W J·OIlg. and make our decision. In 
Sdnaras, a particular kind of allta-
Uon is there and the Government has 
to tackle it. I am sure. tllis House 
or any other House would not like to 
De prcssurised by whatever I. hap-
ping there into giving its opinion one 
way or the other. We have to discuss 
that purely on its merits. Educational 
as well as other things have got to be 
considered. But in 80 far as this spe· 
ciJIc .ituation which has arisen in the 
campus of the Banaras Hindu Unive,·· 
oity, which is the jurisdiction of the 
Union Government, is roneerned, thIS 
House has a right to satisfaction in 
regard to the manner in which tha 
Goverrunent has dealt witb whatever 
agitation I. taking place there. Tll'Ilt 
is quite Irrespective of the rilhts and 
wrongs of the matter. I do not lay 
thet becawe of the a,itation I 10 back 
on the deeilion of the Rajya Sabha or 
because of the agitation I em forti· 
lied In my decision to keep aD to the 
decisi"" of the RaJYa Babba. That Is 
a different matler altogether. The 
situation that has developed In the 
Sanaru Hindu University campus 
which ;s governed by the Union Gov-
ermnent has got to be reported by 
the Government to Us ond then it is 
.", us to find out what is to be done. 

8hrl Rarl VI_a Kamalh: Ma), I 
make a lubmillion? 

___ hDL Memben ,os.-

Mr. Spnker: I do not think any 

further discussion is needed On this. 
Onl)' this much can be laid by lb.· 
Educallon Minister as to what is the 
position at this moment. That i. all 
We C1lnnot disclL<. what the motives 
ve, what the demands are and all 
that. We will not discusl that. 

Shrl Lal Bahadur ShaStri: Thal he 
will dO. The Education Minister will 
make • statement in the afternoon. 

Shri Hari Vishnu Kamath: On a 
point of clariftcation. Sir. 

Sbrt S. M. Banerjee: At what tim,,! 

Mr. Speaker: We will take it up al 
5 O'Clock. 

Shrl Hart ViBhnu Kamath: Th" 
Prime MinL:;ter was gl')()d enough to 
sa)' that the Bill would be brought 
beSore the House tomorrow. Can We 
bave an assurance as that Bill would 
be introduced here toda), so that we 
can study the Bill and come prepar· 
ed tomorrow! 

Mr. Speaker: Just now it will be in-
troduced. The Secretar)'. 

11.20 II ... 

MESSAGE FROM RAJYA SABHA 

Secretary: Sir, I have to report the 
following message received from the 
Secretary of Raj)," Sabha:-

"In accordance with the provi-
sions of rule III at the Rul ... at 
Procedure 1lnd Conduct of Busi· 
ne.. in the Raj)'a Sabha. I am 
directed to enC"lose a copy of the 
Banara. Hindu University 
(Amendment) Bill. 1965, which 
has been passed b), the Rajy. 
Babha at it... litting held on \he 
18th November. 1885." 


